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Bringing more couple under mlly 
Planning methods in Gujara,t 

433 . SHR R. P. GAEKWAD: Wi l 
. the Minister of HEALTH AND 

FAMILY WELFARE be please to 
state: 

(a) whether it is a fact that although 
the sterilisation cumulative rate for 
Gujarat is 71.6 per 1000 against the 
48.8 for the entire country. 35.36 per 
cent of Gujarat's 5.68 million repro-
ductive couples 'are non-users of 
contraceptive methods, againlst the 
national ave age of 25 per cent of 
such eligible couples; 

(b) if 0 whether Gov rnmcnt pro-, 
pos to give dir ctives to State Gov" 
ernment to bring such coupl S Jnder 
protection of family planning methods; 
and 

(C) if so, th details th reof?, 

T E MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND F A-
MI y ~LF RE (SHRI NIHAR 
RANJAN LASKAR): (a) to (c). As 
p r information · vailable w·th the 
Government, up to the end ' of Sep· 
temb r, 981 cumulative rate of steri-
lisation in Gujarat was 96.63 pet· 
thousand as against the natlonal level 
of 4 .64. P rcentage of eouples pro-
tect~ again t birth in Gu~ arat was 

4.1 as against th national lev 1 0 • 

24.2 as per details giyen below:-

M thod used Gujatat tat All India 
(j) St rilisat' n 30 . I 19. 9 

(ti) I.U .D. 1.4 . 1.1 
(iii) Oth r M t- 2.6 3. 2 

hods 
TO"rAL 34.1 24.2 

, 

O\V ver the Gov rnm nt of India 
has' ~ n ad vising th Gov rnm nt of 
Gujarat s w 11 a oth r Stat / TJ ion 
T rritory Gov rnm nts from tim to 
tim to accel rat th pac of family' 
plant:ing programm in the st t i 
Union Territory with specific atten-
tion t th areas laggin behind in 
the programme. 

'B e to Cb' ra j n To hip 

4337. DR. SARADISH ROY· Will the 
Minister of RAIL WAS be pI ased to 
state: 

(a) whether th staff of Chittaranjan 
Locomotives Works hay r presented 
for cl ssification of Chittaranjan 
Township as 'B' class city due to high 
cost of living ther ; 

(b) wh ther Civil Authority and 
Local Railway Authority have also 
r commended for such clas 1ft atiotl 
f th township; and 

(c) if so, th pres nt position of the 
issu and stens taken by th Raihv~ys 

in this regard? 

THE DE UTY MINISTER IN TIE' 
MINISTRIES OF R.AILWAYS ~\ND 
EDUCATION AND SOCIAL WE-
FARE AND IN THE DEPARTMENT 
OF PARLIAMENTARY AFFAIRS 
(S,HRI MLLIKARJJUN): (a) Y s. 

(b) The Ministry of Railways are 
not awar of any r commendation by 
the Civil Authoriti s in this I gard. 
The C.L.W. Administration has, how~ 

ver, r comme d d classifi:catfon of 
Ch'U ranjan as 'B-2' class city. 

(c) Clas ification of citi s for the 
pU os of Com nsatory (City) Al-
Iowa ce Or all C ntral Governnlent 

mp y s includi ' tho of th -
M~ni t y Of Railways is dOfie by the 
Mlnist y 0 Finance, who h ve advis d 
th t Chi aranj a do s at qualify for 
'B-2' at pIes nt. . 




